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No representation from the petitioner side. Sh. Rahul Chaudhary, Advocate
appearing for the respondents. Today, the case is fixed for the argument from the

petitioner side on the maintainability of the present application.

It is brought to our notice that the petitioner has moved an application seeking
adjournment in the matter and a copy thereof is served upon the respondent.

However, a copy of such application is received by the registry of this Tribunal.

Keeping in view of these circumstances, the case is fixed for the argument on

25" January, 2018.
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